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PREFACE

This Publication contains a brief resume of work done in the
Fourteenth Lok Sabha during the Fifteenth Session i.e. from the
12 February, 2009 to 26 February, 2009.

New DELHI;
April, 2009 P.D.T. ACHARY,

Chaitra, 1931 (Saka) Secretary-General.
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1. DURATION OF SESSION (15th Session of 14th Lok Sabha)

1. Date of Commencement : $12 February, 2009
2. Date of Adjournment sine die : *26 February, 2009
3. Date of Prorogation : 2 March, 2009

4. Total number of days of Session : 15

5. Number of Actual days of Sittings : 10

6. Number of hours of sitting : 59 hours 47 minutes

$ The first sitting commenced with the playing of National Anthem.
* The sitting ended with the playing of National Song.
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Bills pending at the end of last Session

Bills introduced

Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid on the Table

Bills passed by Rajya Sabha and returned by Lok Sabha
with amendments

Bills returned by Rajya Sabha with amendments and
laid on the Table of Lok Sabha

Bills passed

Bills in respect of which amendments made by
Rajya Sabha were agreed to by Lok Sabha

Bills negatived

Bills withdrawn

Bills—parts discussed

Motions for adjournment of debate on the Bills adopted
Bills referred to Select Committee

Bills referred to Joint Committee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills originated in and referred to Joint Committee

by Rajya Sabha in respect of which motion for concurrence

were adopted by Lok Sabha

Bills referred to Standing Committees by
Chairman/Speaker

Bills reported by Standing Committees

Bills pending at the end of Fifteenth Session of
Fourteenth Lok Sabha
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SUMMARY
(PRIVATE MEMBERS' BILLS)

Bills pending at the end of the last session
Bills introduced

Bills withdrawn

Bills negatived

Bills removed from the Register of Pending Bills
Bills part-discussed

Bills pending at the end of the Session vide para
No. 6645 of Bulletin—Part I, dated 6.3.2009
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5. DIVISION

Sl. Date Subject matter Brief Final Remarks
No. question Result
on which
Division
was sought

1. 18.2.2009 Amendment No. 215 and 218 to  On the Negatived
the motion of thanks on the motion Ayes: 47 By Operating
President's Address moved by for Noes: 155 AVR machine

Shri Basudeb Acharia, MP. adoption  Abst.: Nil
2. 18.2.2009 Amendment No. 224 to the motion -do- Negatived -do-
of thanks on the President's Ayes: 46
Address moved by Shri Rupchand Noes: 152
Pal, MP. Abst.: Nil
3. 25.2.2009 Amendment Nos. 32 and 33tothe  -do- Negatived -do-
Land Acquisition (Amendment) Ayes: 10
Bill, 2007 moved by Shri Hannan Noes: 58
Mollah, MP. Abst.: Nil
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7. MOTIONS
(i) Motions under Rules 191 and 342

SUMMARY
No. of notices received : 86
No. of motions admitted : 28
No. of motions discussed : Nil
No. of discussions completed : Nil
No. of motions remained part-discussed : Nil
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8. OBITUARY REFERENCES

Sl.  Name of Member Date of Date of obituary Time Taken
No. Death references H. M
1 2 3 4 5
1. *Shri R. Venkataraman 27.01.2009

(Former President of India)

2. Chaudhari Ranbir Singh 01.02.2009 12.02.2009 00 09
(Member, Constituent Assembly,
Provisional Parliament, First
and Second Lok Sabhas)

3. Shri Periasamy Thiagarajan 30.11.2008
(Member, Sixth Lok Sabha)

4. Shri E. Balanandan 19.01.2009

(Member, Seventh Lok Sabha)
13.02.2009 00 04

5. Shri Bhogendra Jha 20.01.2009
(Member, Fourth, Fifth,
Seventh, Ninth and
Tenth Lok Sabhas)

6. Prof. (Smt.) Chandra Bhanu Devi 06.09.2008
(Member, Eighth Lok Sabha)

7. Shri Ajitsinh Dabhi 08.12.2008
(Member, Sixth, Seventh 26.02.2009 00 05
and Eighth Lok Sabhas)

8. Shri Devendra Bahadur Roy 24.01.2009
(Member, Eleventh and
Twelfth Lok Sabhas)

*House was adjourned for the day without transacting any business.

25



9. PANEL OF CHAIRMEN

z
oL

. Name of Member

Date of Nomination

=N

© © ©® N o o~ 0N

SHRI GIRIDHAR GAMANG

DR. SATYANARAYAN JATIYA

SMT. SUMITRA MAHAJAN

DR. LAXMINARAYAN PANDEY
SHRIBALASAHEB VIKHE PATIL
SHRIVARKALA RADHAKRISHNAN
SHRIARJUN CHARAN SETHI
SHRI MOHAN SINGH

SMT. KRISHNATIRATH
SHRIDEVENDRA PRASAD YADAV

18.3.2006
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10. PAPERS LAID ON THE TABLE

(@) Bythe Government ... 948
(b) By Private Members ... Nil
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12. QUESTIONS

() STARRED QUESTIONS

(@) Number of Questions put down in
Question Lists for oral answer

(b) Number of Questions orally answered
() SHORT NOTICE QUESTIONS

(@) Number of Questions put down in
Short Notice Question List

(b) Number of Short Notice Question
orally answered

(c) Number of Short Notice Question
Laid on the Table of the House

(Ill) UNSTARRED QUESTIONS

(@) Number of Questions put down in
Question Lists for written answers

(b) Number of Questions for which written

answers were Laid on the Table including
those put down for oral answers but were
not called for answer or the Member was

absent.

160

NIL

NIL

NIL

906*

1032

* Excluding one Unstarred Question deleted.
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L

No.
No.
No.
No.
No.
No.

(ii) Private Members' Resolutions
Summary

of Resolutions received

of Resolutions discussed

of Resolutions adopted

of Resolutions withdrawn

of Resolutions negatived

of Resolutions on which debate was

adjourned

No.

of Resolutions part-discussed

33
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SHORT DURATION DISCUSSIONS UNDER RULE 193 ON
MATTERS OF URGENT PUBLIC IMPORTANCE

SUMMARY
No. of notices received : 87
No. of discussions admitted : 1
No. of discussions held : 1
No. of discussions completed : 1
No. of discussions remained : Nil
part-discussed
Total time taken : 2 hours 58 minutes
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17. STATEMENTS

(i) Statements made/laid by Ministers under Rule 372 during

Fifteenth Session of Fourteenth Lok Sabha

Sl. Brief Subject Name of Minister ~ Date Time taken
No. H. M.
1 2 3 4
1. Regarding follow up to Mumbai Shri Pranab 13.2.2009 00 12
Terrorist Attack Mukherjee
2. Regarding the accident due to Shri Lalu 16.2.2009 00 03
derailment of 2841 Howrah- Prasad
Chennai Coromandal Express at
Jajpurkeonjhar Road Station of
East Coast Railway on 13.2.2009.
*3. Correcting the reply given on Dr. Shakeel 17.2.2009 00 01
21.10.2008 to Unstarred Ahmed
Question No. 505 by
Shri Ranen Barman, M.P.
regarding Reforming Jail
Inmates and reasons for
delay in correcting the reply.
$4. Regarding the situation in Shri Pranab 18.2.2009 00 05
Sri Lanka. Mukherjee
5. Correcting the reply given on Shri Pranab 18.2.2009 00 03
10.12.2008 to Unstarred Question Mukherjee
No. 1742 by Sarvashri Harisinh
Chavda, Shailendra Kumar and
Braja Kishore Tripathy, M.Ps
regarding Indians Languishing in
Pakistani Jails.
6. Correcting the reply given on Dr.R. Velu 19.2.2009 00 01

11.12.2008 to Unstarred Question
No. 1963 by Sarvashri Mahesh
Kanodia, Harin Pathak,
Bhupendrasinh Solanki and
Shrimati Jayaben B. Thakkar,
M.Ps. regarding new Railway lines
in Gujarat and reasons for delay
in correcting the reply.

*Laid a copy (Hindi and English Versions) of the statement.

$The Chair allowed some members to seek clarification on the statement.
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1 2 3 4 5

7. Status of implementation of Dr. Raghuvansh ~ 20.2.2009 00 01
National Rural Employment Prasad Singh
Guarantee Act (NREGA).

8. Expansion of National Social Dr. Raghuvansh ~ 20.2.2009 00 01
Assistance Programme (NSAP) Prasad Singh
to include pension scheme for
Widows and Persons with
Disabilities.

9. Regarding National Ganga River Shri Namo Narain 20.2.2009 00 02
Basin Authority. Meena

10. Regarding the status of Dr. Raghuvansh ~ 25.2.2009 00 01

implementation of the Prasad Singh

components of Bharat Nirman
relating to Ministry of Rural

Development.




(ii) Statements made/laid by Ministers under Direction 73A of
Directions by the Speaker during Fifteenth Session of
Fourteenth Lok Sabha

Sl Brief Subject Name of Minister Date Time taken
No. H. M.

1 2 3 4 5

*1. Status of implementation of the Shri M.AA. Fatmi 17.22009 00 O1
recommendations contained in (on behalf of
the 202nd Report of the Standing Shri Arjun singh)
Committee on Human Resource
Development on Action Taken on
recommendations/observations
contained in 193rd Report on
Demands for Grants (2007-08)

(Demand No. 57), pertaining to
the Department of Higher
Education, Ministry of Human
Resource Development.

*2. Status of implementation of the Dr. Akhilesh Prasad  17.2.2009 00 01
recommendations contained in Singh
the 24th Report of the Standing ~ (on behalf of
Committee on Food, Consumer Shri Sharad pawar)
Affairs and Public Distribution on
Demands for Grants (2008-09),
pertaining to the Department of
Consumer Affairs, Ministry of
Consumer Affairs, Food and
Public Distribution.

*3. Status of implementation of the Shri Vayalar Ravi 17.2.2009 00 01
recommendations contained in (on behalf of
the 197th Report of the Standing  Shri Kapil Sibal)
Committee on Science and
Technology, Environment and
Forests on Action Taken on the
observations/recommendations
contained in the 186th Report on
Demands for Grants (2008-09),
pertaining to the Department of
Scientific and Industrial Research,

Ministry of Science and Technology.

*Laid a copy (Hindi and English Versions) of the statement.
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2

3 4

5

*4.

*5.

6.

*7.

*8.

Status of implementation of the
recommendations contained in
the 31st Report of the Standing
Committee on Urban
Development on Demands for
Grants (2008-09), pertaining to
the Ministry of Urban
Development.

Status of implementation of the
recommendations contained in
the 71st Report of the Standing
Committee on Finance on
Demands for Grants (2008-09),
pertaining to the Ministry of
Corporate Affairs.

Status of implementation of the
recommendations contained in
the 25th Report of the Standing
Committee on Urban
Development on Integrated Low
Cost Sanitation (ILCS) Scheme,
pertaining to the Ministry of
Housing and Urban Poverty
Alleviation.

Status of implementation of the
recommendations contained in

Shri Ajay Maken 20.2.2009
(on behalf of

Shri S. Jaipal

Reddy)

Shri Prem Chand
Gupta

20.2.2009

Kumari Selja

Smt. D. Purandeswari 24.2.2009
(on behalf of

the 206th Report of the Standing  Shri Arjun Singh)

Committee on Human Resource
Development on Demands
for Grants (2008-09) (Demand

No. 57), pertaining to the Depart-

ment of School Education and
Literacy, Ministry of Human
Resource Development.

Status of implementation of the
recommendations contained in
the 22nd Report of the Standing

Committee on Rural Development

on Rural Housing Scheme,
pertaining to the Ministry of
Rural Development.

Smt. Suryakanta Patil 24.2.2009

00 01

00 01

20.02.2009 00 01

00 01

00 01

*Laid a copy (Hindi and English Versions) of the statement.
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1 2 3 4 5

*9. Status of implementation of the Shri Jairam Ramesh  24.2.2009 00 01
recommendations contained in
the 85th Report of the Standing
Committee on Commerce on
Demands for Grants (2008-09),
pertaining to the Department of
Commerce, Ministry of Commerce
and Industry.

*10. Status of implementation of the Shri Pawan Kumar  25.2.2009 00 01
recommendations contained in Bansal
the 60th and 68th Reports of the (on behalf of
Standing Committee on Finance  Shri Pranab
on Demands for Grants (2007-08 Mukherjee)
and 2008-09, respectively),
pertaining to the Department of
Revenue, Ministry of Finance.

*11. Status of implementation of the Shri T. R. Baalu 2522009 00 O1
recommendations contained in
the 127th and 135th Reports of
the Standing Committee on
Transport, Tourism and Culture
on Demands for Grants (2007-08
and 2008-09, respectively),
pertaining to the Department of
Road Transport and Highways,
Ministry of Shipping, Road
Transport and Highways.

*12. Status of implementation of the Shri T.R. Baalu 25222009 00 O1
recommendations contained in
the 128th and 134th Reports of
the Standing Committee on
Transport, Tourism and Culture
on Demands for Grants (2007-08
and 2008-09, respectively),
pertaining to the Department of
Shipping, Ministry of Shipping,
Road Transport and Highways.

*13. Status of implementation of the Shri Pawan Kumar  25.2.2009 00 01
recommendations contained in Bansal
the 32nd Report of the Standing  (on behalf of
Committee on Urban Develop- Kumari Selja)
ment on Demands for
Grants (2008-09), per-
taining to the Ministry of
Housing and Urban Poverty
Alleviation.

*Laid a copy (Hindi and English Versions) of the statement.
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*14 Status of implementation of the Dr.M.S. Gil 25222009 00 O1
recommendations contained in
the 208th Report of the Standing
Committee on Human Resource
Development on Demands for
Grants (2008-09), pertaining to
the Ministry of Youth Affairs
and Sports.

*15 Status of implementation of the Smt. Panabaka 2522009 00 O1
recommendations contained in Lakshmi
the 27th, 28th and 29th Reports of
the Standing Committee on
Health and Family Welfare on
Demands for Grants (2008-09),
pertaining to the Departments of
Health and Family Welfare,

Ayurveda, Yoga and
Naturopathy, Unani, Siddha and
Homoeopathy (AYUSH) and
Health Research, respectively,
Ministry of Health and Family
Welfare.

*16 Status of implementation of the Shri Prithviraj Chavan 25.2.2009 00 01
recommendations contained in
the 1st, 14th, 19th and 25th
Reports of the Standing
Committee on Personnel, Public
Grievances, Law and Justice on
Demands for Grants (2004-05,
2006-07, 2007-08 and 2008-09,
respectively), pertaining to the
Ministry of Personnel, Public
Grievances and Pensions.

*17 Status of Implementation of the Shri Prithviraj Chavan 25.2.2009 00 01
recommendations contained in
the 198th Report of the Standing
Committee on Science and
Technology, Environment and
Forests on Demands for Grants
(2008-09), pertaining to the
Department of Atomic Energy.

*Laid a copy (Hindi and English Versions) of the statement.
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*18 Status of Implementation of the Shri K. Venkatapathy 25.2.2009
recommendations contained in
the 26th Report of the Standing
Committee on Personnel, Public
Grievances and Law and Justice
on Demands for Grants (2008-09),
pertaining to the Ministry of Law
and Justice.

*19 Status of Implementation of the Shri V. Narayana- 25.2.2009
recommendations contained in samy
the 69th Report of the Standing
Committee on Finance on
Demands for Grants (2008-09),
pertaining to the Ministry of
Planning.

*20 Status of implementation of the Shri Pawan Kuamr  25.2.2009
recommendations contained in Bansal
the 56th and 58th Reports of (on behalf of
the Standing Committee on Shri Jyotiraditya M.
Information Technology on Scindia)
Demands for Grants (2008-09),
pertaining to the Departments of
Posts and Information
Technology, respectively,
Ministry of Communications
and Information Technology.

*21. Status of implementation of the Shri Chandrasekhar 26.2.2009
recommendations contained in Sahu
the 37th Report of the Standing  (on behalf of
Committee on Rural Smt. Suryakanta Patil)
Development, pertaining to the
Department of Drinking Water
Supply, Ministry of Rural
Development.

00

00

00

00

01

01

01

01

*Laid a copy (Hindi and English Versions) of the statement.



(iii) Statement Regarding Government Business Made/Laid by
Ministers During Fifteenth Session of Fourteenth Lok Sabha

Sl. Brief Subject Name of Date Time taken
No. Minister H. M.

1. Government business for the  Shri Vayalar Ravi 13.2.2009 00 07
week commencing the
16th February, 2009.

2. Government business for the  Shri Vayalar Ravi 20.2.2009 00 09
remaining part of the Session.
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(iv) Matters under Rule 377—Position regarding receipt of replies
from Ministries during Fourteenth Lok Sabha

(As on 18.03.2009)
Session Total Number No. of Pending Percentage
of Matters  replies of replies
raised received sent to
members
by the
Ministers
1 2 3 4 5

First Session
(02.06.2004 to 10.06.2004) 35 35 Nil 100.00
Second Session
(05.07.2004 to 26.08.2004) 220 220 Nil 100.00
Third Session
(01.12.2004 to 23.12.2004) 188 188 Nil 100.00
Fourth Session
(25.02.2005 to 13.05.2005) 365 363 02 99.45
Fifth Session
(25.07.2005 to 30.08.2005) 273 272 01 99.63
Sixth Session
(23.11.2005 to 23.12.2005) 265 264 01 99.62
Seventh Session
(16.02.2006 to 23.05.2006) 435 433 02 99.54
Eighth Session
(24.07.2006 to 25.08.2006) 232 229 03 98.70
Ninth Session
(22.11.2006 to 19.12.2006) 264 260 04 98.48
Tenth Session
(23.02.2007 to 17.05.2007) 324 308 16 95.06
Eleventh Session
(10.08.2007 to 10.09.2007) 197 185 12 93.90
Twelfth Session
(15.11.2007 to 07.12.2007) 180 158 22 87.77
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Thirteenth Session
(25.02.2008 to 05.05.2008) 298 238 60 79.86
Fourteenth Session

(i) 21.07.2008 to 22.07.2008

(i) 17.10.2008 to 24.10.2008 %129 62 67 48.06

(iii) 10.12.2008 to 23.12.2008
Fifteenth Session
(12.02.2009 to 26.02.2009) 80 02 78 02.50
Total 3485 3217 268 92.30




(v) Statement Showing the time lost owing to interruptions and
Adjournment of the House during Fifteenth Session of
Fourteenth Lok Sabha

Remarks

Interruptions started at 11.06 hrs. and
continued upto 11.13 hrs.

At 12.16 hrs., interruptions started and
continued upto 12.19 hrs. At 12.19 hrs.,
due to interruptions, House was ad-
journed to meet again at 12.45 hrs.

Interruptions started at 12.48 hrs. and
continued upto 12.51 hrs. At 12.51 hrs.
due to interruptions, House was
adjourned upto 14.00 hrs.

At 15.53 hrs., interruptions started
and continued upto 15.55 hrs.

Interruptions started at 11.00 hrs. and
continued upto 11.16 hrs. At
11.16 hrs., due to interruptions, House
was adjourned to meet again at
12.00 hrs.

At 12.35 hrs., interruptions started
and continued upto 12.40 hrs.

Date Time Lost Time Lost Due
due to to Adjournment
Interruptions  of the House
following
Interruptions
H. M H. M.
13.02.2009 0 07 —
18.02.2009 0 08 0 35
19.02.2009 0 21 0 44
Total 0 36 01 19

01 55

Time calculated on the basis of normal time of the House i.e. from 11 A.M. to 1. P.M. and

from 2 P.M. to 6 P.M.
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(vi) Statement indicating matters of urgent public importance
raised (i) after Question Hour, and (ii) before the adjourn-
ment of the House for the day during Fifteenth Session of

Fourteenth Lok Sabha

Date Number of Matters Number of Time Taken
raised Members who
Spoke

H M.
12.02.2009 Nil Nil Nil
13.02.2009 20 23 1 21
16.02.2009 Nil Nil Nil
17.02.2009 Nil Nil Nil
18.02.2009 14 20 0 30
19.02.2009 15 15 0 33
20.02.2009 08 12 0 12
24.02.2009 16 17 0 32
25.02.2009 14 20 0 26
26.02.2009 38 64 1 29
Total 125 171 05 03
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18. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS TRANSACTED DURING THE FIFTEENTH
SESSION OF FOURTEENTH LOK SABHA

Business Time Taken Percentage of the
Total Time Taken

H M
President's Address 08 36 14.45
BILLS
(a) Government Bills *15 57 26.69
(b) Private Member's Bills 00 14 0.39
BUDGETS—
(a) Railway Budget 06 05 10.22
(b) General Budget 08 26 14.17
(c) Budget in respect of State under President's Rule 00 05 0.14
CALLING ATTENTION NOTICES 01 21 2.27
DISCUSSIONS—
Short Duration Discussions (Rule 193) 02 58 4.88
MATTERS OF URGENT PUBLIC IMPORTANCE 05 03 8.38
MATTERS UNDER RULE 377 00 09 0.25
MOTIONS—
Motions under Rule 388 00 08 0.22
QUESTIONS 06 37 11.10
RESOLUTIONS—
Statutory Resolutions *00 08 0.22
STATEMENTS—
Rule 372 and Direction 73A 01 11 1.89
OTHER MATTERS such as Oath or Affirmation, 02 49 4.73
Papers Laid on the Table, Obituary References,
Questions of Privileges, Points of Order,
Personal Explanations etc.
TOTAL 59 47 100

* Joint discussion took place on certain Statutory Resolution [vide Statement No. 14(i) SI. Nos. 2,
3 & 4 and Motion for consideration of connected Government Bill [vide Statement No. 2(i)
SlI. Nos. 4, 14 & 15. Time taken on joint discussion has been shown under Government Bills.
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